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None appears for the petitioner.
Sri AV qrivastava 18 present for
the respondents. Vakalatnama of
gri AJK. Gaur has also been filed.

states us that countef——
this case Was filed 3n
che High Court which
recorde. Let @ “copy of
affidavit be brought
Rejoinder affidavit, I
filed within four weeks
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this case for hearing on

Nffice is directed 1O send 8.
notice tO Sri M.C. Agarwal, learned
counsel for the petitioner, intimating
rixed in this case. -
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